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This is a Trans tpi‘_t_amﬁ on under
29 of the Adminis trative T.rim‘in; - ActR

‘termination order dated 5.3.83. Th.
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? Suit cha llenging the sanpe. By operation of the
% Suit has come on transfer to

this Tribunal, It
that after dye formalities inc luding spons

name, the applicant was duly selected as |

Stamp Vendor in Kashi Vishwanath Temple p
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wasS appointed vide order dated 1

89482, After a few monthe

abruptly he was faced with termination order refepreg

above, Fronm i
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‘ that Shri A.K. Ghakﬂavartl d'id ‘n
{ : qualification or that—srefore

said Opportunity. In these circumstances kthg e
has been s0 passed, violates the principles eif

justice and cannot sustain. The termination erdgg"’ﬁ,_ :
5.3.83 1s quashed, However, it is being made cleﬁf":'-‘
that the applicant will be given the chirge, and ﬁfg,_'é
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suthorities ma y proceed in accordance with law in mak Twa;
the appointment and in case the applicent is sehcte%

or not selected, he will not get salary from the datﬁf
he was terminated upto 14.5.91, salary will acrue ﬁn
‘-"u'.e.fq 15-5.9.1.-

Shakeel/ . AWM, a

Allahabad: Dated: 14.5.91. .




